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This is filed as an. unlisted, motion to-.day. Mr.Samir. 
Ghosh,ldco6nse1, appears for the petitioner. None appears for 
the respondents.,  

The Application be listed fQr hearing regarding a&ission 
on 28797. The, petitioner shall forthwith serve copies of the 
application, together with annexures upon all the respondents who 
may file replyat least a.week before the -date fixed 

In the meantime, hearing the ldcounsel for the petitioner 
-and on perusal of the application aid nnexures tberetoe  we directs  
as an interim measure1  that any appointment to the. post of EPM/ 
Kaiti Branch. Officel  shall a)ide b the result of the case provided, 
the appintee is .irr1eaded as partyresppndent in. this Application€  

Order passed this day1  shall be cornimicated. by the 
peti-Uoneks to all the respondents. 

plain Copy be handed over to the ld,cofrisel for the ' 
petitioner,  

(MSMukherjee) 	 . 	(AQKCnter.5ee) 
Merrbr(A) 	 . 	. . 	 Vice airman. 


